(e) whether Government has given any drrections to State Governmerts, regarding the
procedure 1o be followed with respect to MPLADS projects, as distinguished from State projects
implemented under PYWE manual ; and

() ifso, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF STATISTICS AND PROGRAMME
IMPLEMENTATION (SHRI SRIPRAKASH JAISWAL): (&) and (b) Under para 6.2(iv) of the Member
of Parliament Local Area Development Scheme (MPLADS) guidelines, the Ministry halds meetings in
the Btates and at the Centre ta review the implementation of the MPLAD Scheme. To assess the
impact of the Scheme at the ground level and verity some sample works executed under the Scheme
physically, the Ministry has engaged an independent agency NABARD Consultancy Services
(NABCONS). The agency has found that the MPLAD Scheme is & unigue scheme for economic and
social infrastructure bullding. The local community has accepted the scheme due to ite inherent
afrong elements, and it has had a positive overall impact on the economic and social life of the

people, both in rural and urban areas including 2Cs and 2Ts and other sections.

(c) The propcsal to enhance the guantum of MPLADS funds was sent to the Ministry of
Finance and the Flanning Commigsion for their approval. The Planning Commission has informed
that they would appraizse the project only after a judgement is delivered by the Supreme Court in this
regard and also when there is clarity an availakility of additicnal funds.

(d) to (f) The MPLAD Scheme has its own set of guidelines. Funds are directly sent to the
district authorities, who examine and implement the eligible developmental works recommended by
the Members of the Parliament as per the established procedure laid down by the State Government
for implementation of such works subject to the provigions of the MPLADS Guidelines.

Delay in Central projscts

780.8HRI BAJEEY SHUKLA: Will the Minister of STATISTICS AND PROGRAMME
IMPLEMENTATION be pleased to state:

(a) whether it is a fact that out of 844 Central projects, 297 are running behind schedule;
(b) if so, the details therecf, State-wise;

() whether the delay has increased the estimated cost of the projects; and

(d) ifso, the extent thereof?

THE MINISTER OF STATE OF THE MINISTRY OF STATISTICS AND PROGRAMME
IMPLEMENTATION (SHRI SRIPRAKASH JAISWAL): () and (b) As on March, 2009, out of 925
projects casting Rs. 20 crore and above on the monitor of the Ministry of Statistics & Programme
Implementation, 423 projects of different infrastructure sectors are running behind thelr latest
appraved schedule. The State-wise detalls of number of delayed projects is given in the Statement
(See below).

() and () The delay in projects is one of the main reasons for increase in cost. Cost averrun in
423 delayed projects is Rs. 38463.47 crare, which iz 15.35%6 of the latest approved cost of Rs.
261912.73 crore.
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Statermnent

State-wise summary of the delayed projects

(Status as on 31.3.2009)

Sl. State Name No., of Criginal Approved  Anticipated Cumulative
MNo. Projects Cost Cost Cost
Expenditure

(Re. Crore) (Rs. Crore)  (Rs.Crore) (Rs. Crore)

1 Andhra Pradesh 31 14367 .08 14861.68 19370.36 8600.63

2 Arunachal Pradesh 2 8782.23 8782.23 1042¢.24 3844.19

3 Assam 3 Q896,48 122479 16686.79 719947

4 Bihar 22 20428.70 20436.84 21354.18 11773.22

5 Goa 1 80.00 80.00 80.00 48.35

& Guijarat 16 3063.44 362066 44464 .82 2748.29

7 Haryana 8 14696.29 1487614 17168.37 126,70

&  Himachal Pradesh & 13621.66 13621.66 13062.65 623977

9 J&K 13 8132.35 576,99 18042.81 7731.21

10 Karnataka 13 7020.30 75017.01 6617.98 4732.78

1 Kerala @ 3971.54 4020.96 5405.33 1897.16

12 Madhya Pradesh e 2371.27 2373.36 2372.65 854.90

13 Maharashtra 37 28420.91 29071.35 33601.66 12366.01

14 Manipur 1 24.80 24,30 24.30 22051

5 Meghalaya 1 2hH.67 26.62 2567 4.77

6 Mizoram i 368.72 368.72 689.81 271.36

17 Orissa ® 8420.48 8463.45 29132.28 2191.52

18 Punjab ] 1087.38 1137.38 1210.71 711.94

1?  Rajasthan 7 8257.25 8257.25 2043.57 6745.74

20 Tamil Nadu 31 27017.19 2701799 27941.36 23786.25

21 Tripura 1 34.68 36.83 34.68 30.95

22 Uttar Pradesh 32 7353.02 7363.69 7385.54 57161

23 West Bengal 23 666152 6661.62 8711.04 5122.03

24 Chandigarh 1 77.97 77.97 77.97 31.44

25 Delhi 0 2884.79 10397 .47 920,73 8963.16

26 Lakshadweep 1 20.44 20.44 20.44 14.45

27 Chhattisgarh 21 15836.33 16836.33 16662.69 729016

28 Jharkhand 13 27182.95 2322,88 3087.17 u75.59

27 Uttaranchal & £6238.62 6263.27 629100 2169.81

30 Multi State 34 17866.16 17920.80 21680.78 11346.46
TOTAL 423 246070 251913 290574 53057

175



